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wg-frofa & AR A gk AW
F uw UF ey 97 3w ¥ wowr w9
FT AR T THAT FY ITA FT 979
F WY & ag AT wrgar §
TSR 19 F 9 T ACHRT
ATHAY T F1% 3 FR AFFAA TqT
A a1 IR [UAT N TEAE AqEF
AT &, IaRr g gAY 97 A7
g g
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Shri Swaran Singh: It is wrong
for him to use such adjectives with
regard to this policy and I take strong
objection for using such expression.

Mr. Speaker: I agree.
ot vy fomd : & 99 &1 gAESATQ@

L@ § f5 9w # A7 faege agaw
ﬁﬁ% I (Interruptions).

TR TERT : A, WET |

TF AT G @ THF] QFREST
< fr s

atwy fomg : gEdS FW W
e ¥ 7 9y wew A wEady 9
E"f % ! (Interruptions).

o AR : AT, AR | AT
TN SEE gaaT ?

st o fomd 2 @AW

weaw WER T A, /1 5
R § §3 9y | =1 ghd

12.18 hrs,

SUSPENSION OF MEMBER
(Shri Madhu Limaye)

Shri Raghunath Singh (Varanasi):
The word ‘napumsak’ should be
expunged.
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Shri Kbadilkar (Khed): May I ask
one question? Will it be proper to
use that expression?

o gvR =T TERW : (J[W) ¢
3T ¢, 78 faegw 1w == £

st wg femd : (FA%) : ww Sw
TEF AT ¥ ¥ & 1 7w G5 ey
(Interruptiony. & wrarq 1 T E |

wouR ERT : § g7 AF Far
wag o 78 A arem, o vy fod,
T a0 grEfew R sEegTe w3
NafmFTIEMNM P TA T
MAINITawm g e
e fr sda adi @, T Aw Y
FEATET § | 98 FAE 7 IW a@
UF F T W § 5 g0 %) et adf
ST 3 § 1 F g somad w€ 2 awan
# agm 5 =9 19 | 7 e
¥ X 5@ AR ¥ A T dwaT g
T q99 § TAFT 479 T FY, GFR 5,
wean § 5 o amex 9% w7

st fm wwE  (TEegR)
g FF & awar &

stay fed ;. & s s
AT AT A, A qF o wd
s Afedr

WA WEIRT ¢ HE WY T ATZY |

=t ey fomd: A T T @
qifsewe ot 2 R ¥ 1 F oY s g
T oar |

IR WG [ 6] T A1 |

ot few qeeaw: 59 a3g Y qrar
FER A A e F E AR g A
s, I R oI R Em
FIX T AT I & T Ag a9 grwn
g o §
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it QR @ (FIATA) © qEAR
HERA, . . ...

sywg faAl : g W A
i\ wrawr agaa g, fasra difadr
agasar &1 Afq g IR, A Y
AT |
[Shri Mﬁdhu Limaye

House]

e W : ag W T I
fr fog Jra 7t w37 9w f§ g
B *T qET IA WY, qF AN AW
fT Y weg Fgar § o AAMET TG
# | gre| ¥ g FgAT & W ;@ AR
SOTET geE H1 dTSadr & 1 AT &t
aE AW Y FH FL A FA TEA

Ffpa og ST @1 Y dA R

then left the

The Minister of Parliamentary
Affairs (Shri Satya Narayan Sinha):
1 beg to move:

“That Shri Madhu Limaye, a
Member of this House, and named
by the Speaker, be suspended
from the service of the House for
a fortnight.”

s gen W A ¥ zawr

fa<ia w71 § 0
= TRTATA : T4 "R . .

seay WERW : Gy 3§ 9% fAu
@1 o afaw

st @ (memig) o W 9EH 6
qz favig & f Aqas mex arwaEed
g oar Al g

Mr. Speaker: Order, order. I have
to put the question, (Interruption).

=i gFe AT XPAIT | TEg U
& fon @ w7 wfgw 1 g FW
¥ gHT AT & | 97Eg U & aga
gax ZET £ |
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st WY gw =y £ oo oag
Fad f& oz @ifead=d @z g ar
& & 1 Agas Aifa o aifenEed
FMUS H wE@T AT Ag WA 2 )

TF WA WEEY  TAFT TEHA
& e T @war §

YeqA WEIEW : §ATH 39 UF Wl
T 7€ & | TAT ATH TA AF B AW
T JF | A AT TTIH qOEA &, S
F o F | ) e ¥ TEAWE F
ar & 7g 9 AG w0 AT R )

Y TRTRTA 0 AT 9T A T

weaw WEEW : UEY A WAl 4
g Jx Dfer | 7w d3 IE

ot TRTACARE . AT sAaEgT &
TF T 2

Shri Raghunath Singh: The motion
is before the House.

weas WEgtew Ty S seer

A SATET Tou FIATE | e @R
st #1% 27 gFT | WO § a7 e aa
g 5 M7 39 a § &% & 7 awEr
we 7 F¢ faar #3 1 W9 q7 qwq @
g2 g 9 § AR S aE #T A
# 5itT ¥ I AL Fg T A AL A
& | 7g T O | AT WL H AR
& TR TWAT F@T F 9AA wAEr
mad FAT | AR 3 OAN
X AT ZTAAT SATET g7 A F S F agt
F1 ot fefafem § ag +ft & 7 @@
sy aga &< d w7 § At AW
g-9-g3 @S @ FX [ H wEC
WWW’IWW?TEW
T8 & | SR 5 AT A T & S A
# 9T To9T FIAT g, TAlwd & @A
g | g o)
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s} TRTEATAR ;AW W9 Bad §
¥ d a1 g W wa & o 5 W@ av )
TR 9T WG qHA T A | AL a9
& w15 3@ gw & A A fag
# smaTaAT w5 g 1§ SHemeE
FE G A g Fear g ey www
@ am A fagag @E @A
g1 F W T W E

% @ gwm A a9 7 sk 3am

a ¥ gg ¥ A ashy @)
| AR 9 Fwar a1 § § R
AT AT § 1 AGEE TR AP
WUR WA : W FT qATA A

£

N RAEaaR ;. gera 3 fag
ST AYeT A1 G F | AIEE ok qe5d
¥ g wee & e @ W T 7 heaw

¢ R 7 s | T & @ e
g 7 — (fETeAd) T A TR
E- SR

o ({R) ;e @ @
™ e

s TRTACAR 2 T AT o Ag
T AR @ I E T A
g @ W w= gw § A
gu fag & emr wrdt g 1 ST
Wt 7w AN qA g OARN Y
ey o T W F, T q@ gAw
A T 9y & | § T F@AT qw"Ar
gﬁs:@aﬁmﬁmaﬁaaﬁﬁmﬁw
@ R TR q )

wor WgER S o, q9EE
s F A AL A AG & T @
e TToF FEART 9T qAT &Y AT § W
Iad @ Ww IO W §

st TR ¢ [d ) ¥ a|
FEr TS G
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Shri Surendranath Dwivedy (Ken-
drapara): You were pleased to
observe that you had issued several
warnings to the hon. Member. Since
he did not listen to you and obstruct-
ed the proceedings of the House, you
asked him to leave the House and he
obeyed your orders and has gone out.
1 do not think further action on this
matter is called for at this moment.
If that hon. Member again behaves
in that manner, then the House may
consider about taking any further
action. At the moment, I would plead
with all hon. Members of the House
and I will urge upon even the Minis-
ter of Parliamentary Affairs not to
press that motion but withdraw that
motion.

Several Hon. Members: No, no.

Shri H. N. Mukerjee (Calcutta Cen-
tral): I would like to submit that
when you took the decision in regard
to Shri Madhu Limaye, none of us
here had the slightest inclination to
object because it would not have been
proper to do it, but what I discovered
to my consternation was that the
Minister of Parliamentary Affairs
who does not come to the assistance
of the Chair......

Shri Ranga (Chittoor): Nor the

Leader of the House.

Shri H. N. Mukerjee:...at a time
when it should be done, comes up
at a time when no help is necessary
and quite gratuitously makes a sug-
gestion about another hon. Member
who perhaps ill-advisedly had made
certain observations. You took that
step after your patience had been
tried for a very long time. You have
said yourself that it has been con-
tinuing from day to day and you have
taken that step. We naturally bowed
down to that. But there was no point
in the hon. Minister of Parliamentary
Affairs suddenly getting up to move
a motion with regard to another
member, who had ill-advisedly made
certain observations? To propose a
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[Shri H. N, Mukerjee.]

punishment against that other mem-
ber, which was a great deal more
serious than the punishment which
you in your wisdom had already
metled out to Shri Madhu Limaye was
an act which has no relation to the
facts of the situation.

Suspension of

Mr. Speaker: He has referred to
the Parliamentary Affairs Minister
making a motion about another mem-
ber. What does he mean?

Shri H. N. Mukerjee: That was
about Shri Kishen Pattnayak.

Shri Surendranath Dwivedy: He is
mistaken. The motion made by the
Minister of Parliamentary Affairs was
about the same member.

Shri H. N. Mukerjee: My submis-
sion in that case is, when you have
taken that step against the member
and askec him to withdraw and that
member iras withdrawing, there was
no reason at all for him to be given
another pinishment. A person can-
not be givan two punishments for the
same offeace. Either the Speaker
calls upon a member to withdraw or
there is a motion requiring that some
member be suspended from the ser-
vice of the House for a certain period
of time. In this case when you have
given the punishment it is wrong for
the Minister of Parliamentary Affairs
to come forward proposing a second
punishment.

Mr, Speaker: I must submit to hon:
leaders of the opposition here whe-
ther they do not realise that this is
happening every day and the House
is held to ransom for some time each
day. It is the occurrence not on one
day alone. I have been warning for
the last few days that it is accumu-
lating and the total effect on me
would be very bad. I have been ask-
ing those one or two hon. members
to avoid it. But they have been
taking the pitch to a certain point—
99 per cent—and then when they
found that cent per cent was just
coming, they would sit down. I have
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been experiencing it and finding my-
self in a very difficult position. I have
been warning those members—one of
them was Shri Madhu Limaye—not to
do it. At least there are occasions
when some interruptions can be
made and I always allow that. Maybe
I am charged that I am not exercis-
ing that patience that ought to be

done. But I have given them every
facility for discussion and every
opportunity for expression. Where-

ever I find that there is a legitimate:
occasion, I give that opportunity.
Rather—though it may be disparag-
ing to myself—I have been accused
openly that I have been too soft, too
gentle, too weak in not taking any
action and therefore much of the time
of the House is wasted in that res-
pect. Don’t the leaders of the opposi-
tion realise how much time is wasted
every day in that respect? As res-
ponsible leaders of opposition groups,.
they must realise it.

Shri Surendranath Dwivedy: No-
body has questioned what you have
done.

Mr. Speaker: Again it is not being
appreciated that when I told him to
go out, then also he made certain
remarks that were objectionable:
Therefore, I appealed to the House at
that moment that demeanour of
his. (Interruptions). It is another
question. You do not hear, but I hear
everything that is uttered. That is
the difficulty. When he was going
out, he uttered certain words that
were disparaging to the whole House
and to all the members. That is why
the suggestion came and the question
is before me now,

oft femm qeaTaw : TeAE WEIET,
fog feew Y wFEE TN F FTW
off ay fomd A A9 fer o § Sw
e Y Ta fad gwTr 49 & A
T, TRAT F AT ¥ & A T
o § afed wEE W S oI §
IR AE T A AR FHg AT AE A
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T AAET GI€ ¢ TG qG |

ot fom @TAwE : 98 SEST
AT & | T A F Y A qE A
wWEe T ooy § 0

sft aEt g TR

st fena qeamw @ frew W

¥ for owfa ¥ Sy § 79 ST
T, MY A IEA # qET, O AT
& aTeht &, 5% 7w dw ¥ g A Ay

woqw wERg R wER g
T & Fifs w7 Wy D § AW
& @ % Hifaw s g & wow Saw
it % g | 9 T W Y s W
SqIET T AWEY § | wEE W FHY
o o <@ § e et = & 7 e,
WY W O®E

o, A TN TF 9T <&@ 4T
¢ 1 qF 9Y WR A F AT @A

g &1 SATEr g 59 A 9§ R

& @ fas @ & T W fF oA
AR I I, AN A IR AT LT
foar @, ag e wrfee gEI @

Shri Ranga: Sir, I thought you
would be good enough not to pro-
ceed with that suggestion made by
my hon. friend, the Minister for
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Parliamentary Affairs. Now, if you
are going to place it before the House,.
I will have to submit to you, as my
hon. friend here has already said,
that one punishment is enough for the-
same Member and to add to it another
punishment may not appear to be
reasonable. Just at present, after the
well merited admonition that you
have administered today, I think we
ought to be content with the action
that you have taken.

1 will tell you why. You named
us, all the leaders of the Opposition
groups. You could easily have, in
the same breath and with the same-
weight, named the leader of the ruling
party here. He is the Leader of the
House and he is so rarely present
here especially on these difficult occa-
sions. He should have, in his own
wisdom, appointed a Deputy Leader.
He did not do it. Well, that is his
own concern. But they have already
named my friend, Shri Satya Narayan
Sinha as Minister of Parliamentary
Affairs. He also takes pleasure in
being absent as much as possible,
although he is with us sometimes
when, of course, we enjoy his pre-
sence. Therefore, it is not only we,
but much more so, the Leader of the
House, whose duty it is, instead of
allowing things to go to such a pitch
that you yourself were obliged to
take this initiative, to have taken the
initiative and helped you He did
not do it. Therefore, under these
circumstnces, we deserve to be
excused, if he deserves to be excused.
For God's sake do not inflict a second
punishment on the same Member on
the same day and on the same occa-
sion.

The Prime Minister and Minister
of Atomic Energy (Shri Lal Bahadur
Shastri): I am extremely sorry that
these remarks should have come from:
Professor Ranga.

Shri Ranga: Very well deserved.

Shri Lal Bahadur Shastri: I wholly
resent it and strongly repudiate it.
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Shri Ranga: The records will show.

Shri Lal Bahadur Shastri: I am
_here in the House whenever it is
«essential. I am always present espe-
cially at this time when hon. Mem-
bers create a special situation. And,
-of course, I have met the Leaders of
the Opposition and I have requested
them that we should try to have some
kind of a decorum. Though it was an
informal talk and discussion I felt
that it would have some effect. We
-are entirely—of course, on behalf of
‘the Government, I need not say that—
behind you and you have our fullest
support. In regard to this particular
day, to this situation, I think what
‘the hon. Minister for Parliamentary
Affairs has proposed is perfectly cor-
rect and it should be placed before
ithe House (Interruptions).

AUANQIT F gLUF 1 F AT
[FATE | AT AT 5 AT |

A 98 wnfay f& & ow
AT g THTAT v g S e A A
Mg ol ¢ FF o & e S &
=l | S A qFWT A av F F @|r
foatq FrTawFT g1

I have tried to make it clear that

" his behaviour, after he had been
directed to go out, was very objec-
‘tionable. Then he uttered certain
words and that is more actionable
than what he had done earlier
(Interruption).

A foa aski F1 99w IE |
fear, SR & A gm 1 & q@war
wEET g fF S mT A W
g IR w3 & HAmow w1 A
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AT § | TR 34 weE) FT eI
forar qr :

‘zw AgEE AT 9T I FT Tw AT
FATT GG gHAT | Fg IAH
T ¥

Shri Raghunath Singh: What was
his gesture when he was going out-
side? He has called the whole House
impotent including yourself.

wEH QAW g A ged
& fod wgr 91
Shri H. N. Mukerjee:

means ‘“‘importent”
unparliamentary. . .

Napumsak
which i35 not

Mr. Speaker: I have not taken
objection to that. Again and again I
am being reminded of that. I am
only taking objection to his beha-
viour when he was directed to go

out. Now the only question before
me fs. . .

ot 7 (@TTi ) ¢ 3 T ag
§ fr o afarie ® TgEw @
Fg & 1 W & 2| Afad

Mr. Speaker: I have been warning
him. It is not a question only of
t-day. I shali now put th¢ motion
that is before me.

The question is:

*That Shri Madhu Limaye, a
Member of this House and named
by the Sp2akar, ha suspended
from the service of the House for
a fortnight.”

The Lok Sabha divided:
Shri S. S. More (Poona): Sir, I have
wrongly voted for Noes.

Mr. Speaker: That will be record-
ed.
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Division No. 9] ¢

Achal Singh, Shri
Akkamma Devi, Shrimati
Alva, Shri Joachim
n11y1y, Shri Frank
Bajaj, Shri Kamalnayan
Balmiki, Shri
Barkataki, Shrimati Renuka
‘Barman, Shri P.C.
‘Basappa, Shri
‘Baswant, Shri
Bhagat, Shri B.R.
‘'Bhagvati, Shri
Bhakt Darshan, Shri
Bhattacharyya, Shri C.K.
Bist, Shri J.B.S.
Boreoah, Shri P.C.
Brajeshwar Prasad, Shri
Brij Basi Lal, Shri
Brij Raj Singh, Shri
Chands, Shrimati Jyotsna
Chandfabhan Singk, Shri
Chaturvedi, Shri S.N.

Chauidhry, Shri Chandrameni Lal

Chaugdhuri, Shri D.S.
Chaudhuri, Shrimati Kamela
-Chaudhuri, Shri Sachindra
- Chavan, Shri D.R.
Chavda, Shrimati Joraben
Chuoni Lal, Shri

Daljit Singh, Shri

Das, Shri B.K.

Das, ShriN.T.
Deshmukh, Dr. P.S.
Dighie, Shri

Dipesh Singh, Shri -
Dubey, Shri R.G.
Dwivedi, Shri M.L.
Ering, Shri D.

Gaijraj Singh Rao, Shr:
Ganapsti Ram, Shri
Guha, Shri A.C.

Gupta, Shri Shiv Charsa
Harvani, Shri Ansar
HMeda, Shri

Hem Raj, Shri
Himatsingka, Shri

Igbal, Singh, Shri
Jadhav, Shri M.L.
Jamir, Shri S.G.

Joshi, Shri A.C.
Jyotishi, Shri J.P.

Kabir, Shri Humaywn
Kajrolkar, Shri

Kamble, Shri
Kannamwar, Shrimati Tai
Karni Singhji, Shri
Kéishing, Shri Rishang

163 (Ai)LSD—4.
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Khadilker, Shri

Khan, Dr. P.N.

Khan, Shri Osman Ali
Khan, Shri Shahnawaz
Khbanns, Shri Mehr Chand
Khanna, Shri P.K.
Kindar Lal, Shri

Kotoki, Shri Liladhar
Kripa Shankar, Shri
Krishna, Shri M.R.
Krishnamachari, Shri T.T.
Kureel, Shri BN.

Lashtan Cheudbry, Shri
akshmikenth o
Lalit Sen, Shri

Laskar, Shri N.R.
Loniker, Shri

Mahadeva Prasad, Dr.
Mpyjithis, Shri
Malsichami, Shri
Malaviys, Shri K.D.
Mathotrs, Shri Inder J.
Malliah, Shri U.S..
Manaen, Shri

Mandal, Dr. P.

Mandal, Shri Yamune Prasad
Maniysngadan, Shri
Mantri, Shri D.D.
Masuriys Din, Shri
Mehrotra, Shri Braj Bibari
Mehta, Shri J.R.

Metita, Shri Jashvant
Mengi, Shri Gopal Datt
Mirza, Shri Baker Ali
Mishra, Shri Bibhuti
Mishra, Shri M.P,

Misrs, Shri Shyam Dhar
Mohsin, Shri

Morarka, Shri

Mukerjee, Shrimati Sharda
Musafir, Shri G. S.
Muthish, Shri

Naik, Shri D.J.

Nands, Shri

Naskar, Shri P.S.

Nayak, Shri Mohan
Wayar, Dr. Sushile
Nesamony, Shri

Nigam, Shrimati Savitri
Niranjan Lal, Shei

Oza, Sbri

Pande, Shri K.N.

Pandey, Shri R.S.
Pandey, Shri Vishwa Neath
Pandit, Shrimati Vijay Lakshmi
Panna Lal, Shri

Parashar, Shri

Member

4]

Patel, Shri Man SinL P.
Patel, Shri Rajeshwar
Patil, Shri S.B.
Patnaik, Shri B.C.
Pattabhi Raman, Shri C.R.
Pillai, Shri Nataraja.
Prabhakar, Shri Naval
Raghunath Singh, Shri
Raj Bahadur, Shri
Raja, Shri C.R.
Rajdeo Singh, Shri
Raju, Dr. D.S.
Ram, Shri T.
Ram Subhag Singh, Dr.
Ram Swarup, Shri
Ramdbani Das, Shri
Rane, Shri
Reo, Dr. K.L.
Rso, Shri Krishsamoorthy
Raeo, Shri Rajagopala
Rao, Shri Thirumala
Rattan Lal, Shri
Ray, Shrimati Renuka
Reddy, Shrimati Yashoda
Roy, Shri Bishwanath
Sahs, Dr. S.K.
Sahu, Shri Rameshwar
Seigal, Shri A.S.
Samants, Shri S.C.
Sarms, Shri A.T.
Satyabhama Devi, Shrimati
Scindia, Shrizati Vijaya Raje
Sen, Shri P.G.
Shah, Shri Manabendra
Shakuntats Devi, Sheimeti
Sham Nath, Shri
Sharma, Shri D.C.
Shastri, Shri Lal Bahadur
Shastri, Shri Ramanand
Sheo Narain, Shri
Siddansnjappa, Shri
Siddhanti, Shri Jagdev Singh
Siddiah, Shri
Sidheshwar Prasad, Shri
Singh, Shri D.N.
Singh, Shri K.K.
Sinba, Shrimati Ramdulari
Sinha, Shri Satya Narayan
Sinhasan Singh, Shri
Sonsavane, Shri
Subbaraman, Shri
Sumat Prasad, Shri
Swaran Singh, Shri
Thengondar, Shri
Thevar, Shri V.V.
Tiwary, Shri K.N.
Tiwary, Shri R.S.

845 2

[x2.41 hrs.
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Tyagi, Shri

Upadhyays, Shri Shiva Dutt
Vatvi, Shri

Varma, Shri M.L.

Alvares, Shri

Bade, Shri

Bagri, Shri

Banerjee, Shri S.M.

Barua, Shri Hem

Basant Kunwari, Shrimati
Berwa, Shri Onkar Lal
Bhattacharya, Shri Dinen
Bheel, Shri P.H.

Buta Singh, Shri
Chakravartty, Shrimati Renu
Chaudhuri, Shri Tridib Komar

APRIL 8, 1965 proposed visit to China

Varma, Shri Ravindra
Veerabasappa, Shri
Verma, Shri Balgovind
Vidyslankar, Shri A.N.

(C.A)

Vyas, Shri Radhelal
‘Wadiwa, Shri

Wasnik, Shri Balkrishna:
Yadav, Shri Ram Harkh-

NOES
Gokaran Prasad. Shri Raghavan, Shri A.V.
Gulshan, Shri Rameshwaranand, Shri

Kachhavaiya, Shri Hukam Chand
Kakkar, Shri Gauri Shankar
Kamath, Shri Hari Vishnu

Kar, Shri Prabhat

Rangs, Shri

Reddy, Shri Narasimha.
Sezhiyan, Shri

Singh, Shri A.P.

Krishnapal Singh, Shri Singh, Shri Y.D.
‘Manoharan, Shri Singha, Shri Y.N.
Misre, Dr. U. Solanki, Shri

More, Shri S.S. Swamy, Shri Sivamurthi

Mukerjee, Shri H.N.
Murmu, Shri Sarkar

Vimla Devi, Shrimati
Vishram Prasad, Shri
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Deji, Shri Nair, Shri Vasudevan ‘Warior, Shri
Dhson, Shri Pattnaysk, Shri Kishen Yajnik, Shri
wivedy, Shri Surendranath Pottekkatt, Shri
Mr. Speaker: The result of the FPhizo, who is a British citizen, for

division is:*
Ayes 183; Noes 44.
The motion was adopted.

sit o qeAmw ;@ S @
FT qg AqFF FATIX |

o A ;A OE A g A
AW WA |
weTw wgEw o Ag |

Order, order. I am not allowing
him.

Shri Bagri left the House at this

stage.

1243 hrs,

CALLING ATTENION TO MATTER
OF URGENT PUBLIC IMPORTANCE
—contd.

REPORTED PROPOSED VISIT OF PHIzOo TO
CHNA—contd.

Shri Hem Barua (Gauhati): The
progress of the Naga Peace talks has
been very slow and sluggish and an
‘impression has gained that it has
‘become slow and sluggish because the
Naga hostiles are contracting Mr.

guidance. In that case, mav I know
what steps Governmen: have taken
to disrupt the contact of the Naga
hostiles with Mr, Phizo and stop it
altogether?

Shri Swaran Singh: We arz not
doing anything in that context. If
they are in touch with him, or writing
to him, or doing somzthing of that
nature, I do not know how we could
prevent that. But we are anxious
that these peace talks should not be
delayed. We are doing everything
possible to see that the peace talks
conclude soon.

Shrimati Renuka Barkataki (Bar-
peta): In view of the fact that
though he is a British national, Phizo
still claims top be the leader of the
Nagaland Independence Movement
and in view of the fact that the hos-
tile Nagas and their so-called Gov-
ernment still draw their inspiration
from Phizo, and are under his influ-
ence, does the Government propose
to instruct our delegation at the
peace talks to raise the question of
this declaration of Mr. Phizo with the
leaders of the Naga hostiles and insist
that the Naga hostiles should unequi-
vocally dissociate themselves from
Phizo’s plan to seek Chinese assist-
ance, or face the consequences that

*The name of one Member could not

be recorded under “Ayes”.



